NATIONAL COMPANY LAW APPELLATE TRIBUNAL

CHENNAI BENCH

6™ FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 21.09.2021 (TUESDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

02.00 PM

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, Hon’ble Mr. Kanthi Narahari, Member (Technical), and
Hon’ble Mr. V.P. Singh, Member (Technical)

For Admission (Fresh Cases)

Fund & Anr

S. Case No. Name of the parties Counsel for Counsel for Respondents
No. Appellants
1. Comp App (AT) Edelweiss Asset Reconstruction Company Ltd T.K. Bhaskar
(CH) (Ins) No. \Y Srinath Sridevan
226/2021 V Mahesh K. Harishankar
2. Comp App (AT) Mamta Binani RP Arjun Asthana
(CH) (Ins) No. \Y Sidharttha Sharma
22712021 SREI Multiple Asset Investment Trust-Vision India Ujjaini Chatterjee

For Admission (After notice)

(AT)(CH) (Ins)
No. 179/2021

\%
Bijoy P Pulipra RP of PVVS Memorial Hospital & 2 Ors

G
Sunil N

S. Case No. Name of the parties Counsel for Counsel for Respondents
No. Appellants
7. Comp App (AT) Assistant Provident Fund Commissioner Dr. B. Manoj TSN Raja R1
(CH) (Ins) No. DO Kurnool, Andhra Pradesh Kumar Som Raj Choudhury R2
12/2021 Vs Shabbeer Ahmed
VBC Industries Limited & 2 others V. Annesh R3
WITH
8. Comp App (AT) Amaravathi Textils Private Limited Akshat Singh Ankur Kandelwal
(Ins) No. Vs Himanshu Handa
41/2021/TR VBC Industries Limited & others T.S.N.Raja—R1
WITH Shabbeer Ahmed
V. Annesh — R2
Som Raj Choudhury
Shrutee Aradhana
Shewata Shalini
Trina Tejaswini R3
9. Comp App (AT) Mathukumilli Sri Pattabui Rama Rao Shruti Munjal Ankur Kandelwal
(Ins) No. Vs Himanshu Handa
59/2021/TR VBC Industries Limited & 2 others T.S.N. Raja—R1
WITH Som Raj Choudhury
Shrutee Aradhana
Shewata Shalini
Trina Tejaswini- R2
Sumesh Dhawan
Vatsala Kal (For Prudent
ARC Itd)
10. | Comp App (AT) Mutyala Babu Katta and 62 others Kunal Godhwani Ankur Kandelwal
(Ins) No. Vs Gaurav Mitra Himanshu Handa R1(RP)
66/2021/TR VBC Industries Limited & 2 Others Som Raj Choudhury R2
Shabbeer Ahmed R3
11. | Comp App Prathikantham Gunavardhan Raju Shahbaaz Husain B. Dhanaraj R1
(AT)(CH)(Ins) Vs R. Sivaraman - R2
No. 33/2021 Innovative Studios & another
WITH
12. | Comp App Prathikantam Gundavardhan Raju Shahbaaz Husain B. Dhanaraj R1
(AT)(CH)(Ins) Vs R. Sivaraman - R2
No. 36/2021 Liquidator of M/s. Innovative Studios Private Limited and
another
13. | Comp App BVVSS Krishna Prasad Anirudh Krishnan S. Satyanarayanan R1
(AT)(CH)(Ins) \% Nivedita Bhaskaran R2
No0.150/2021 Stressed Assets Stabilization Fund & anr
14. | Comp App Aswathi Agencies Pranava Charan M




For Hearing

S. Case No. Name of the parties Counsel for Counsel for Respondents
No. Appellants
15. | Comp App Startree Retailors Pvt Ltd Shardul Amarchand Vishnu Mohan R1
(AT)(CH)(Ins) Vs Mangaldas Atul Sharma R2
No. 49/2021 Mr. Anil Kumar Birla S. Karunamoorthy
S.K.Mageshwaran Caveator
for R3
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
For Assistance,
1.Asst.Registrar - PH No. : 044-2888 0500
CELL  :9444687246

2.Court Officer - PH No. : 044-2888 0450
CELL  :9445892169

By the order of Hon’ble Acting Chairperson

(Chennai Bench)

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

CHENNAI BENCH

6™ FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 21.09.2021 (TUESDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

After the Rising of the 02.00 PM (Bench)

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, and Hon’ble Mr. V.P. Singh, Member (Technical)

For Hearing
S. Case No. Name of the parties Counsel for Counsel for Respondents
No. Appellants
1. Comp App Dr. Periasamy Palani Gounder K. Surendar T. Ravichandran Caveator
(AT)(CH)(Ins) \ Chenthoori for R1
No. 164/2021 Radhakrishnan Dharmarajan (RP) of Appu Hotels Ltd Pugazendhi Anant Merathia -R2
& anr
WITH
2. Comp App Dharani Finance Limited R. Udhayakumar Elavarasi -R1
(AT)(CH)(Ins) \Y Anant Merathia -R2
No. 176/2021 Radhakrishnan Dharmarajan & anr
WITH
3. Comp App Dr. V Janakiraman Avinash Krishnan T. Ravichandran-R1
(AT)(CH)(Ins) \Y Ravi Devashish Bharuka-R2

No. 218/2021 Mr. Radhakrishnan Dharmarajan (RP) & Anr

WITH

4. Comp App Dr. Periasamy Palani Gounder
(AT)(CH)(Ins) \Y
No. 219/2021 Mr. Radhakrishnan Dharmarajan (RP) & Anr

K Surendar

T. Ravichandran-R1
Devashish Bharuka-R2

Copy to:

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

(Chennai Bench)
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